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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMERCE  (SHRI
 KHURSHEED  ALAM  KHAN):  I  beg
 to  lay  on  the  Table:

 (1)  (1)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versiqas)  of  the
 Cashew  Export  Promotion  Council,
 Cochin,  for  the  year  1978-79  along  with
 Audited  Accounts.

 Gi)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on.  the  working  of  the  Cashew
 Export  Promotion  Council,  Cochin,  for
 the  year  1978-79.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  0
 above.  [Placed  in  Library.  See  No.  LT-
 2084/81]

 (3)  G)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Processed  Foods  Export  Promotion
 Council,  New  Delhi,  for  the  year  1979-

 -80  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Processed
 Foods  Export  Promotion  Council,  New
 Delhi,  for  the  year  1979-80.

 (4)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  (3
 above,  [Placed  in  Library.

 See  No,  LT-
 2085/81.]

 (5)  (0  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Federation  of  Indian  Export  Organisa-
 tlons,  New  Delhi,  for  the  year  1979-80
 along  with  Audited  Accounts.

 di)  A  copy  of  the  Review  (indi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Federation
 of  Indian  Export  Organisations,  New
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 Delhi,  for  the  year  1979-80.  [Placed  in
 Library.  See  No  LT-20867/61.}

 (6)  A  copy  of  the  following  Notifica-
 tions  (Hindi  and  English  veraions) under  sub-section  (3)  of  section  17  to
 the  Export  (Quality  Control  and  Ins-
 pection)  Act,  1963:—

 (i)  The  Export  Inspection  Council
 Contributory  Provident  Fund  (Amend-
 ment)  Rules,  1981  published  in  Noti-
 fication  No.  5.0.  688  in  Gazette  ०
 India  dated  the  28th  February,  1981.

 (ii)  The  Export  Inspection  Council
 Contributory  Provident  Fund  (Amend-~-
 ment)  Rurals,  1981  published  in  Noti-
 fication  No.  5.0.  689  in  Gazette  of
 India  dated  the  28th  February,  1981.0
 {Placed  in  Library  See  x  LT—2087/
 81)

 (7)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Tabacco  Board,  Guntur,  for  the  year
 1979-80  along  with  the  Accounts  and
 the  Audit  Report  thereon,  under  sub-
 section  (3)  of  section  22  read  with  sub-
 section  (4)  of  section  19  of  the  Tobacco
 Board  Act,  1975:

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Tobacco
 Board,  Guntur,  for  the  year  197%80.
 [Placeg  in  Library.  See  No,

 ि 81.1]

 (8)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section  619A
 of  the  Companies  Act,  1956:—

 (a)  (i)  Review  by  the  Government
 on  the  working  of  the  Export  Credit
 and  Guarantee  Corporation  Limited,
 Bombay,  for  the  year  ended

 Bist
 De

 cember,  1979,

 (ii)  Annual  Report  of  the  Export
 Credit  and  Guarantee  Corporation  Li-
 mited,  Bombay,  for  the  year  ended
 318६  December,  1979  along  ऋ  the
 Audited  Accounts  and  the  comments
 of  the  Comptroller  and  Auditor  Gene-
 ral  thereon.  [Placed  in  Library,  See
 No.  LT-2089/81.]



 2gI  Papers  Laid

 (छ)  (i)  Review  by  the  Government
 on  the  working  of  the  Cashew  Corpo-
 ration  of  India  Limited,  New  Delhi,
 for  the  year  1979-80.

 (ii)  Annual  Report  of  the  Cashew
 Corporation  of  India  Limited,  New
 Delhi,  for  the  year  1979-80  along  with
 Audited  Accounis  and  the  comments
 of  the  Comptroller  and  Auditor  General
 thereon.  (Placed  in  Library.  See
 No.  LT-2090/81.)

 (9)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay  in
 laying  the  papers  mentioned  at  8(a)
 above,  [Placed  in  Library.  See.  No  LT-
 2089,  81.]

 ANNUAL  REPORT,  ETC.  OF  DELHI

 FINANCE  CORPORATION,  FOR

 1979-80,  INDUSTRIAL  FINANCE
 CORPORATION  OF  INDIA,  ETC,

 THE  DEPUTY  MINISTER  र्  THE
 MINISTRY  OF  FINANCE  (SHRI
 MAGANBHAI  BAROT):  I  beg  to  lay
 on  the  Table:

 (1)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Delhi  Financial  Corporation  together
 with  the  Auditor’s  Report  for  the  year
 1979-80  published  in  Notification  No.
 F6|7|79-Fin.  (G)  in  Delhi  Gazette
 dated  the  2nd  December,  1980,  under
 sub-section  (3)  of  section  38  of  the
 State  Financial  Corporations  Act,  1951.
 [Placed  in  Library.  See  No.  LT-2091/
 81.]

 (2)  (i)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Industrial  Finance  Corporation  of
 India  for  the  year  ended  30th  June,
 1980  along  with  the  statement  showing
 the  assets  and  Liabilities  and  Profit
 and  Losg  Account  of  the  Corporation,
 under  sub-section  (3)  of  section  35  of
 the  Industrial  Finance  Corporation
 Act,  1948,

 @Annual  Report  of  the  Industrial
 year  ended  the  30th  June,  1979  was
 ber,  1980,
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 (४)  A  copy  of  the  Review  (Hindi  and

 English  versions)  by  the  Government

 on  the  working  of  the  Industrial
 Finance  Corporation  of  India,  for  the

 year  ended  the  30th  June,  1980.  [Pla-
 ced  in  Library  See  No.  LT-2092/81.]

 (3)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Govera-

 ment  on  the  working  of  the  Industrial

 @Development  Bank  of  India  for  the

 year  ended  the  30th  June,  1979.  [Pla-
 ced  in  Library.  See  No.  LT-2093/81.]

 {4)  A  copy  each  of  the  following

 papers  under  sub-section  (1)  of  section

 619A  of  the  Companies  Act,  1956:—

 (i)  Statement  (Hindi  and  English

 versions)  regarding  Review  by  the  Go-
 vernment  on  the  working  of  the  Orien-
 tal  Fire  and  General  Insurance  Com-

 pany  Limited,  New  Delhi,  for  the

 year  1979.

 (ii)  Annual  Report  of  the  Oriental
 Fire  and  General  Insurance  Company
 Limited,  New  Delhi,  for  the  year  1979

 along  with  the  Audited  Accounts  and

 the  comments  of  the  Comptroller  and

 Auditor  General  thereon.

 (5)  A  statement  (Hindi  and  English
 versions)  explaining  reasons  for  not

 laying  simultaneously  the  Hindi  ver-

 sion  of  the  Report  mentioned  at  (4)

 [Placed  in  Library.  See  No,  LT-

 2094/81.)

 -
 Development  Bank  of  India  for  the

 laid  on  the  Table  on  the  23rd  Decem-


